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CEILING ON URBAN INCOME 

1468. SHRI D. C. SHARMA: Will the 
Minister of FINANCE be pleased to state: 

(a) whether it is 'a fact that Government 
do nol propose to a ceiling on urban in-
comes; 

(h) whether Government have taken any 
decisIon to augment the sources of income 
of such persons whose sources of income are 
limited; and 

(e) if not. the reasons therefor? 
THE DEPUTY PRIME MINISTER 

AND MINISTER OF FINANCE, (SHIH 
MORARJI DESAI): (a) to (c). Govern-

ment consider that the only effective means of 
curbing high incomes includins urban 
incomes is to levy progressive taxes on 
income and wealth. A principle objective 
of our five year plans is to reduce dUpari-
ties in income and to raise the levels of 
living of the people. 

PER CAPITA INCOME 

1469. SHRI D. C. SHARMA: Will the 
Minister of FINANCE he pleased to state: 

(a) whether it is a fact that the per capita 
income did not rise at all during the Third 
Five Year Plan period. 

(b) if so, the reasons therefor; and 

(e) the steps taken or proposed to be, 
taken to improve the same during the· 
Fourth Five Year Plan? 

THE DEPUTY PRIME MINISn!R 
AND MINISTER OF FINANCE (SHRf 
MORARJI DESAI): (a) No, Sir. Per 
Capita National Income increased by 1·7 
per cent in real tams during the Third Plan 
period despite a steep fall of S'9 per cent 
in 1965-66 owing to unpn:cedenled drought 
conditions. 

(h) and (e). Do not arise. 

FERmn:ElI. PuNTS 

1470. SHRI D. C. SHARMA: 
SHRI VlRENDRA KUMAR SHAH ~ 

WiD the Minister oC PETROlEUM AND 
CHEMICALS be pleased to state: 

(a) whether the British Indian Develop-
ment W., London has complained of 
discrimination in consideration of its ap-
Illication for settin& up fertilizer plants in 
india; 

(h) If so, the broad details thereof; and 

(c) tbe action taken in the matter so far?' 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): (a> to 
(e). In March, 1967 one Mr. Thomas 
Guest, said to be the Director of 
British Indian Development Ud., London 
approached the Ministry of Petroleum and 
Chemicals with a general proposal that a 
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consortium of German, Dutch and British 
Jirms would be willing to set up fertilizer 
plants, in collaboration with Gov!. of 
India., Mr. Guest and his associates visited 
Paradecp, Tuticorin and Kamila to select 
a sito. The proposal did not contain 
details such as Capital structure and organi-
sation of the British Indian Development 
Ud., the names of all other members of the 
consortium, the likely sources of foreillD 
ezchange etc. These details have been 
called for from Mr. Guest and are still 
awaited. Govt. have not received any 
complaint about discrimination. 

AucnoN op LAND IN CHANDIGARH 

1471. SHRI SHRI CHAND GOEL: 
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be pleased to state: 

(a) whehter the Administration of 
Cbandigarh has some plots of land for 
residential and commercial purposes avail-
able with it for public auction and sale; 

(b) if so, whether Government propose 
to Jay on the Table a statement 
showing the latest position, Sector-wise, 
in that behalf, with details of the areas; 

(e) the details of the concessions and 
facilities proposed to be given by Govern-
ment to the plot holders to ensure speedy 
completion of construction of houses in 
Olandigarh; 

(d) whether Government contemplate to 
undertake the construction of more reIi-
deatiaJ houses for Government employees; 
and 

<e) if so, the details thereof ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH): (a) 
to (e). Information is being collected and will 
be placed on the Table of the House on 
receipt. 

1472. SHRI INDRAJIT GUPTA: Will 
the Minister of FINANCE be pleased to 
state: 

(8) whether Government have evaluated 
the performance of the Peace Corps and 
other Volunteers from abroad workiDg in 
different parts of the country; 

(b) if so, the results thereof; 
(c) the total number of Volunteers from 

abroad working in India at present; 
(d) the number of technically qualified 

personnel among them; and 
(e) whether Government propose to ask 

the non-technical hands among them to 
return to their countries? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAlUI DESAI): (a) and (b). As the 
Volunteers are assigned for work with 
State Governments, periodical revi~ 

of their performance are made by the State 
Governments. In addition the Volunteer 
Agencies themseJves make concurrent 
evaluation of the performance of each 
Volunteer. The Government of India also 
conducts a review of the Volunteer Pro-
grammes, once a year, in discussions with 
State Coordinators and heads of Volunteer 
Agencies. The services of Volunteers 
have generaUy been found to be useful. 

(e) As on 1st November 1967 tbere were 
1215 Volunteers from abroad working in 
India. 

(d) and (e). Each Volunteer receives 
specific training for the job he is to do in 
India and many of them also have technical 
qualifications as well as practical experience. 
They have therefore adequate competence 
for the kind of work that they are expected 
to handle. If however some volunteers 
are not useful, whether on technical 
grounds or on other grounds, they will be 
withdrawn. 

TmBlA CoLLEOB DIPLOMA ON MEDICINE 

1473. SHRI ISHAQ SAMBHALI: WiD 
the Minister of HEALTH AND FAMILY-
PLANNING be pleased to state: 

(a) whether it is a fact that the Tibbia 
College Diploma on Medicine is not recog-
nized by aU the State Governments; 

(b) whether it is also a fact thiLt the stu-
dents of Tibbia College went on hunger-
strike recently demanding country-wide 
recognition of the College Diploma; and 

(c) if so, the action taken in this regard? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HEALTH, FAMILY PLA-
NNING AND URBAN DEVELOPMENT): 
(SHRIB. S. MURTHY): (a) The Degree of 
Bachelor of Indian Medicine and SuraerY 




